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(c) A statement containing the required 
information is enclosed. 

STATEMENT 

 DELHI HOME GUARDS 
204.   SHRI   SURAJ   PRASAD   :   Will 

the Minister of HOME AFFAIRS,  
be pleased to state: 

(a) whether it is a fact that the Delhi 
Home Guards have not so far been paid 
their dues on the 26th January, 1970; 

 

(b) whether it is also a fact that no 
arrangements are made by Government for 
providing food and refreshments to these 
Home Guards when they are on duty on the 
same date; and 

(c) if so, the action being taken by 
Government in this regard?] 

t[THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS/  

 (SHRI F. H. MOHSIN) : (a) Yes, Sir. 
On a request from the Inspector General of 
Police, Delhi, Home Guards were called out 
for duty on the 24th and 26th January 1970 
to assist the police in the maintenance of law 
and order on the occasion of the Republic 
Day, 1970. The borrowing Department, i.e., 
Delhi Police Department, has to pay the call 
out allowance. That Department has now 
agreed to place the requisite funds at the 
disposal of the Commandant General Home 
Guards, Delhi, and it is expected that the 
dues of these Home Guards will be paid to 
them shortly. 

t[   ] English translation. 
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(b) and (c)    When Home Guards are 
called out for duty, they are paid a duty 
allowance  of Rs.   3.00  per  day.   This 
amount includes messing/refreshment charg-
es. 

However, when Home Guards are called 
out for strenuous duty such as the Republic 
Day Parade, refereshment is given to them 
from the Home Guards Welfare Fund and it 
was given to them on the occasion of the 
Republic Day 1970 also.] 

ATOMIC POWER STATION IN WESTERN 
REGION 

205. SHR1. PRANAB KUMAR 
MUKHERJEE : Will the Minister of 
ATOMIC ENERGY,  
be pleased to state: 

(a) whether it is a fact that Government 
have decided to set up another atomic Power 
Station along with a super thermal Power 
Station in the western region; and 

(b) if so, the details thereof? 

THE PRIME MINISTER  
(SHRIMATI INDIRA GANDHI) : (a) and 
(b) The Government is examining the possi-
bility of setting up atomic power stations in 
the Northern, Western and Southern 
Electricity Regions. A Site Selection Com-
mittee has been appointed to select suitable 
sites for the purpose. The exact location of 
future atomic power stations can be decided 
only after the report of the Committee is 
received and considered by the Government. 

RESTRICTIONS ON INDIAN NATIONALS TO 
VISIT LACCADIVE ISLANDS 

206. SHRI B. V. ABDULLA KOYA  : 
Will  the  Minister of HOME AFFAIRS/ 

 be pleased to state: 
(a) whether there is any restriction for the 

Indian Nationals living in the mainland to 
visit Laccadive islands; and 

(b) if so, the details thereof,  and the rea- I 
sons therefor?
 \ 

THE MINISTER OF STATE IN THE 
MINISTRY   OF   HOME   AFFAIRS,  

 (SHRIK. C. PANT): (a) 
and (b) Under the Laccadive,  Minicoy and 
Amindivi   Islands  (Restrictions  on  Entry 
and Residence) Rules, 1967, no person who is 
not a native of the Union Territory of 
Laccadive, Minicoy and Amindivi Islands can 
enter or reside in the islands except under and 
in   accordance with a permit issued under 
these rules.   These rules were framed under 
Section 9 of the Laccadive, Minicoy   and   
Amindivi    Islands   (Laws) Regulation, 
1965, which provides for framing of  rules 
imposing   reasonable restrictions on the right 
of any person who is not a native of the 
islands to reside in or visit the islands, in the 
interest of the general public or for the 
protection of the interests of any Scheduled 
Tribe.   The inhabitants of the territory are 
classified as Scheduled Tribes. 

T.V. CENTRES IN THE COUNTRY 

207. SHRI B. V. ABDULLA KOYA  : 
Will the Minister of INFORM ATION AND 
BROADCASTING,

 be pleased to state 
the progress so far made in regard to the 
setting up of five TV Centres in the country 
? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING  

 (SHRIMATI NANDINI 
SATPATHY1 : A statement is laid on the 
Table of the Rajya Sabha. 

STATEMENT 

The position in respect of the various TV 
Stations is indicated below: 

(i) Srinagar.—The road leading to the 
transmitter site has been completed. Work 
on the construction of studio and 
transmitter building is in progress. 
Equipment required for the project has 
been ordered but has not been received. 

(ii) BombayjPoona.—Work on the 
studio buildings and transmitters mast is 
in progress.   Site for Poona relay Station 


